
---• 

CENTRAL All~INISn1ATIVE r-.rtIBUNAL, 

ALLAHABAD. -----
Dated: Aflahabad, the 4th day of .April, a>ol. 

Coran: Hon' ble lJ\r • .:i. Dayal, A.I~. 

Hon• bl e Air. Rafiq Uddin, Jlv1 

(W 1471/01) 
ORIGINAL APPLICATICN NO. 407 . OF 20Q! 

1. l~. C. f.\ ishra, 
son of 1 ate Ran Lakhan l~ishra, 

aged about 56 yrs., 
r/ o village Deipur Post Q-iol apur, 
!list rict Varanasi. 

2. Atma Ran S ingh, 

3. 

son of late Parasuran, 
aged about 59 years, 
s/o village Nai Basti (Phulwaria) 
Post can tt. District Varanasi. 

Heera Lal Vish\vaka.nna, 
s/ o 1 ate Raj roop Vishwaka:ona, 

r/ o Quarter No. l I\iES Key Personnel Cell 
Air Force , Va ran as i. 

4. irlunn i Lal, 
s/ o late Raj roop Yadav, 
aged about 54 years, 
r/ o village Karaunidhi, Post Sunderpur, 

District Varanasi. 

5. Dinesh Pal, 
s/ o Shri Ran Narayan Pal, 
aged about 34 . y rs . 
r/ o village Nai Bas ti ( Ful\'1aria ), 
Post Cantt. Varanasi. 
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• • • • • Applicants 

(By Advocate: Sri K. P. Si~h) 

Versus -1. Union Of India, through S0 cretaiy, 
1~~inist ry of Defence, New Del hi. 
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2. Engineer- i~Chief Anny Headquarters, 
Kasmir House, Ne\v Delhi. 

3. Chief Engineer, 

~ ent ral Canm and, Luc knov1. 

4. Chief Engineer, 
Lucknow Zone, Luc know. 

5. Chief Erg ineer, 
A ir Force, Banrauli, Allahabad. 

6. Caomander •t'orks Engine er, 
Cantt. Allahabad. 

7. Canmander ,/orks Engineer, 

Jdr Force, Banraul i, "11 ahabad. 

8. Garrison Engineer Proj ect, 
Air Force, Gorakhpur. 

• 

9. hSsistant Garrison Engineer, 
Air Force, Va ran as i. 
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• • • • • &sponc 
(By Advocate: 

ORDER ( OrlAL) -------
(By Hon' ble lAr • .:i.uayal, ~1) . 

This application has been filed by the 
applican ts. The relie f cla:imed by the applicants 
is for setting aside the impugned order dated 

9th J anua.ry, 2001 and to . issue direction to .t~espondents 

to irnpl EJnent the A. C. P. ~chem e and give financial 
upg radat ion to the applicants without going through 1 , 

trade test. The applicants have filed their represen-... 
tat ions on 
pranotion 

3rd October, 2000, praying for grant of l 
under the Assured Career Pxcmotion .>ch-ane. ~ 

2. 'IJe a re of the view that the interest of 
justice would be better served, if the r espondents 
are directe d to decide the said representations 
\vithin a . period of 3 months fran the date a copy . 
of this order along with a copy of t ho their 
repr ·es entations in the light of inStl:'uctions of Deptt. 
Of Personnel dated 9. a. 99 is filed before than. 

Natiy' 
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